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  List revised. None appears on behalf of the 
applicant. No one appeared for the applicant 
on 14.9.2018 also. 

 

Mr.G.Mishra, learned counsel is present for 
the respondents. Mr.J.Pal, learned counsel is 
present for the State Govt. 

 

It seems that the applicant is no longer 
interested in pursuing this case. 

 

The OA is dismissed in default for non-
prosecution. No order as to costs. 
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